FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S SAGAR AUTOTECH PRIVATE LIMITED

w

RELEVANT PARTICULARS

Name of corporate debtor

Sagar Autotech Private Limited

Date of incorporation of corporate
debtor

25/08,/2009

Authority under which corporate
debtor is incorporated / registered

Registrar of Companies -Gwalior

Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor .

U50500MP2009PTC022313

Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: 189, Maida Mill Road, Jinsi
Square, Bhopal, Madhya Pradesh-462008

Insolvency commencement date in
respect of corporate debtor

23rd June, 2022 (Order uploaded on NCLT website on
24, June, 2022)

Estimated date of closure of
insolvency resolution process

19th December, 2022

Name and registration number of
the insolvency professional acting
as interim resolution professional

Name: Keyur Jagdishbhai Shah
Reg No.: IBBI/IPA-002/1P-N00244/2017-18/10729

Address and e-mail of the interim
resolution professional, as
registered with the Board

Email ID: ¢s.keyurshah@gmail.com
keyur@keyurjshah.com

Address: 1007, Sun Avenue One, Bhudarpura,
Ayojannagar, Manekbaug, Ahmedabad, Gujarat -
380015

10.

Address and e-mail to be. used for
correspondence with the interim
resolution professional

Email ID: cirp.sagarauto@gmail.com
Address: 1007, Sun Avenue One, Bhudarpura,

Ayojannagar, Manekbaug, Ahmedabad, Gujarat -
380015

11,

Last date for submission of claims

07t July,2022

121

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

Will be identified on verification of books of accounts

13.

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a
class (Three names for each class)

Not Applicable at present

14.

(a) Relevant Forms and
(b) Details of authorized
representatives are available at:

a) Web link:
https://www.ibbi.gov.in/home/downloads
b) Not Applicable -

2021
02443017-18




Notice is hereby given that the National Company Law Tribunal, Indore Bench has ordered the
commencement of a corporate insolvency resolution process of the Sagar Autotech Private
Limited on 23t June, 2022 vide order no. (MP) CP(IB) 42 of 2020 (Order uploaded on NCLT
website on 24th, June, 2022)

-‘The creditors of Sagar Autotech Private Limited, are hereby called upon to submit their claims
with proof on or before 07t July, 2022 to the interim resolution professional at the address
mentioned against entry No. 10. -

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class in Form CA.

Submission of false or misleading proofs of clainsha attract penalties.

99

IP Keyur Jagdishbhai Shah
Interim Resolution Professional of Sagar Autotech Private Limited
IP Registration No: IBBI/IPA-002/IP-N00244/2017-18/10729

REG. NO.
|BBI/IPA002/IPN
00244/2017-18/
10729

Date: 24t June, 2022
Place: Ahmedabad : .
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Probe in harassment charges against Dr Maravi still continues

STAFF REPORTER M BHOPAL

he allegations against Dr
TDeepak Maravi, the

superintendent of
Hamidia Hospital, may not
have proved in the investigation
of the internal committee, but
the matter is not over yet.

On Friday, some nurses
along with BJP leader Manish
Srivastava had reached the
office of the divisional com-
missioner Gulshan Bamra
where they lodged their objec-
tion in front of the divisional
commissioner. The nurses said
that Dr. Maravi's behavior is not
good, so he should be removed
from the post of superintendent.

According to sources, the
Divisional Commissioner told
the nurses that an inquiry
committee had been formed.
The complaints will have to be
placed before the committee for
due consideration. In this way,

repeatedly complaining about
the same matter and giving
opportunity to be heard on it
cannot be given. Nevertheless,
the department will take action
at its level.

Let us tell you that there
was a complaint by nurses
against Dr. Maravi. On this, the
Medical Education Minister

Vishwas Sarang had ordered an
inquiry to the Divisional
Commissioner. On this basis,
the Dean of Gandhi Medical
College, Dr. Arvind Rai had
formed an internal inquiry
committee into gender issues.

The report of the inquiry
committee has been submitted
on June 19. In this, the serious

allegations made against Dr.
Maravi have not been proved.
No complainant had even
appeared in the case. After this,
Dr. Maravi was given a clean
chit by the committee.

It is understood that earli-
er on two occasions Medical
Superintendents were removed
for fair investigations in
Hamidia Hospital. In the first
case, the then medical super-
intendent Dr ID Chaurasia
was removed from the post
when the issue of Remdesivir
theft surfaced at the hospital
during the Corona period.
Again following fire at the
hospital child unit on
November 21,2021, Dr
Lokendra Dave, the then med-
ical superintendent, was
removed for fair investigation.
However in the nurse’s sexual
harassment case, Maravi was
not removed when probe
against him was conducted.

MPHRC issues notices
to Chhatarpur CMHO

Bhopal:The Madhya Pradesh
Human Right Commission
(MPHRC) has issued notices to
the collector and the chief med-
ical and health officer (CMHO)
of Chhatarpur district after a
poor woman lost her newborn
baby, as she was allegedly denied
care at a government-run health
centre, an official said on
Saturday.

The incident took place on
Thursday morning, when the
woman in labour turned up at
Naugaon community health cen-
tre, 23 km from the Chhatarpur
district headquarters, the
woman’s father in-law Gyan
Rajput told reporters. The staffers
at the facility informed them that
the woman was expected to
deliver the baby between 9 am
and 10 am, but they did not
admit her to the centre and she
was left lying on the floor wait-
ing for medical attention.

Bhuri Bai, of 90 yrs being helped by her am|Iy member commg ou aﬂer casting her vote for the first

elections, at Gram Panchayat Kala Pani, in Bhopal on Saturday.
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Digvijay Singh actively participating
in the urban body election campaign

STAFF REPORTER M BHOPAL

ongress is fighting the
‘ election of the urban

body by putting for-
ward the face of Kamal Nath.
At the same time, Digvijay
Singh is seen in the role of
coordinator. A meeting was
called at the State Congress
office on Saturday.

In this, former CM
Digvijay Singh insisted on
contesting the urban body
elections with full force. At the
same time, Digvijay Singh
said that by keeping aside the
resentment in ticket distribu-
tion, all should work togeth-
er to work for the victory of
Congress nominees.

On a conciliatory note he
said that whatever resent-
ment happened may be for-
gotten. Whose ticket was cut,
all that was done by Digvijay

i B

Singh, who got it was given by
Kamal Nath ji. Let's assume
like this, then everything will
be fine.

Digvijay Singh, after coor-
dinating in the 2018 assembly
elections, has now taken over
the march in the civic elec-
tions. He visited different
wards in Bhopal on Saturday.
It is believed that Digvijay
Singh is going ward by ward
with a view to persuade even

the angry workers of Congress
due to not getting the ticket.

Actually, the distribution
of tickets of councilors has
been the main role of Digvijay
Singh. The tickets were
finalised by calling a meeting
for this at his house. That's
why he took full responsibil-
ity of ticket distribution on
himself and asked everyone to
unite in the election with full
force.

No heavy rains Ilkely till June 29 in Madhya Prasdesh

STAFF REPORTER M BHOPAL

nder the influence of

an offshore trough at

mean sea level from
south Gujarat coast to north
Kerala coast, cyclonic cir-
culation over east central
Arabian Sea off
Maharashtra coast and due
to westerly westerly winds
along the west coast in the
levels, there is a possibility
of rain or thundershower at
some places over some parts
of Southwest Madhya
Pradesh during June 27 to
29.

Under the influence of
low level easterly winds,
there is a possibility of rain
or thundershower at some
places in Madhya Pradesh
during the next 5 days and
heavy rain at some places in
East Madhya Pradesh dur-
ing 27 to 29 days.

The maximum temper-
ature is likely to rise by

W
g
)

about 2 to 3 degree Celsius
and fall by 4 degree Celsius
thereafter over most parts of
Northwest Madhya Pradesh
during the next two days.
The state capital wit-
nessed hot and humid con-
ditions on Saturday. It
rained in some places in
Indore on Friday, in Bhopal

people witnessed humidity.

For the next three days,
only Narmadapuram,
Jabalpur and Indore will
have isolated thunder-
storms. Apart from this,
there is no chance of rain
across the state. From June
26, activity in the Bay of
Bengal will increase. After

which the second round of
rain is expected to start
from June 27. Monsoon
may set in Madhya Pradesh
from 28 to 29 June.

Met said the monsoon
is going on time. However,
monsoon is late in Ujjain.
It's almost a week behind.
Apart from this, the mon-
soon condition in Madhya
Pradesh is timely. There
will be clouds in the state
for 3 days, but there is less
chance of rain.

Along with cyclonic
activities over central-east
Arabian Sea, cyclonic activ-
ity is also active over south-
east Uttar Pradesh.

It rained heavily in
the third week of June,
but the heat has started
increasing once again.
Due to the break of two
days of monsoon, now
the heat and humidity
have started troubling the
people in the state.

CM visits martyr’s
residence to pay

homage
STAFF REPORTER M BHOPAL

hief Minister Shivraj Singh
‘ Chouhan paid homage by
reaching the residence of
martyr Bharat Yaduvanshi, the
beloved son of Rohnakala in
Chhindwara, posted in
Baramulla, Kashmir and con-
soled the family members.
Chief Minister Chouhan said
that the family of the martyr is
now our family. We are with the
martyr’s family in this hour of
grief. It is our utmost duty to take
care of such a family who sacri-
ficed their life for the service of
Ma Bharati. I will also discuss
with the Ministry of Defence of
the Government of India and the
State Government will provide all
possible assistance. CM met the
martyr's parents and the martyr's
wife and expressed condolences
and blessed the daughters by
placing the hands on their heads.

J

Bhopal on Saturday.
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Police constable Jaimal Singh ends life
inside Mandir Marg Police Station

PNS B NEW DELHI

34-year-old Delhi
APolice constable
allegedly died by

suicide inside his office at
Mandir Marg police sta-
tion in New Delhi district.
The incident occurred on
Friday.

The deceased consta-
ble has been identified as
Jaimal Singh.

According to police,
the incident took place on
Friday while he was on
duty. His body was found
hanging from the ceiling
fan inside his office.“Legal
proceedings u/s 174 CrPC
have been initiated. He
had been under treatment
for depression for the past

three months.

It could probably be a
cause for committing sui-
cide,” said Amrutha
Guguloth, the Deputy
Commissioner of Police
(DCP), New Delhi,
adding, “A suicide note
was recovered from the
spot and it has been seized
and is part of investigation.
Financial troubles appar-
ently looks like the reason
for the suicide," she said.

Singh had joined the
Delhi Police force in
October 2010 and was
presently working in the
subsidiary training unit
of the New Delhi district.

He is survived by his
wife and a daughter, the
DCP added.

Delhi police ASI saves life of 26-
year-old with timely medication

PNS B NEW DELHI

26-year-old youthss life
Awas saved by a Delhi

Police Assistant Sub-
Inspector (ASI), who got him
timely medical assistance to
offset a possible drug overdose
given to him allegedly by a
goon in Delhi’s Kashmere Gate
area.Police arrested the 45
year-old Irfan allegedly for
drugging and trying to rob the
, who was later identified as
one Thakur Das. Irfan, a res-
ident of Loni in Uttar Pradesh’s
Ghaziabad, allegedly robbed
people by drugging people
after taking them into confi-
dence.

He was arrested Friday
night around 1.30 am, when
following the ‘Roko Toko'
strategy of Delhi Police,
Assistant Sub Inspector of
Police (ASI) Balwan Singh,
who was on patrolling duty
noticed a youth standing in a
suspicious manner on Ring
Road Nigambodh
Ghat.Realising something
fishy was going on, Singh then
asked Das if he had had alco-
hol, which he denied. Das
said he had boarded an auto
from Anand Vihar ISBT to go
to Sarai Kale Khan.

He said, on their way, his
co-passenger, Irfan, offered
him some cold drink which
made him dizzy, and when
they reached Kashmere Gate
he found his purse was
stolen.“The accused was plan-
ning to leave the victim at the
isolated place and flee,” said
ASI Singh.

After hearing his story,
Singh apprehended Irfan and

recovered Das' purse from
him. After attempts to mislead
the police, Irfan during inter-
rogation confessed to have
drugged and robbed Das.

Thakur Das was immedi-
ately admitted to a hospital for
medical treatment.“If he was
not taken on time to a hospi-
tal, his life would have been in
danger. When I saw him first,
he was at least able to speak if
not stand straight. But with
time, his condition was wors-
ening...," Singh said.Anita Roy,
the Additional Deputy
Commissioner of Police
(DCP), North district, con-
curred with Singh and praised
him for his alacrity in bring-
ing the victim to medical care.

“There have been inci-
dents where the person who
was administered drugs died
because of the overdose. A
timely check by ASI Balwan
Singh and the medical assis-
tance given to the victim have
averted such horrific effect of
the drug” she said.On the
complaint of Das, a case was
registered against Irfan under
sections 328 (causing hurt by
means of poison, etc with
intent to commit an offence),
379 (theft), and 411 (dishon-
estly receiving stolen proper-
ty) of the Indian Penal Code,
police said.

Six small packets contain-
ing some unknown powder,
apparently the drug, was also
recovered from his posses-
sion, she said."The accused
was arrested and was taken on
one-day police remand to find
out the source of the poiso-
nous powder. Interrogation is
ongoing," said Roy.

Muslim voters wait for their turn cast their votes at a polling station for the first phase of Madhya Pradesh Panchayat elections,

Gram Panchayat Kala Pani, in Bhopal on Saturday.
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Farmers organizations openly oppose the Agnipath
scheme, submit memo to President of India

STAFF REPORTER M BHOPAL

armers’ organisations
Fhave also come out in
open to protest against
the Agnipath scheme.
Describing the plan as anti-
military and anti-farmer,
farmer organisations, trade
unions, social organisations
and student organisations
are opposing it. Farmer
leaders said that the army
job is linked to the respect
and economic power of
lakhs of farmer families.
Farmers' organisations
have put forward some
demands while giving a
memorandum to the
President of India. In these,
there has been a demand to
completely cancel the
Agnipath scheme immedi-
ately. At present, regular
recruitment should be

restored to fill 1 lakh 25
thousand posts in the army.
This year again about 60,000
posts are becoming vacant,
they should be filled.
Thousands of youths
have become over-aged due
to non-recruitment in the
army for the last two years,
so they should be given age
relaxation of two years. The
condition of giving affidavit
for the same recruitment
should be removed. Farmer
leaders said that all false
cases registered against
youths opposing the
Agnipath scheme should be
withdrawn and those arrest-
ed youths should be released.
The United Kisan
Morcha termed the Agnipath
scheme as a big hoax for the
country as well as the youth
who want to join the armed
forces and the farmer fami-

lies of the country. Farmers
protested against the scheme
in Delhi, Madhya Pradesh,
Punjab, Haryana, Uttar
Pradesh, Bihar, West Bengal,
Uttarakhand and Tamil
Nadu.

The United Kisan
Morcha officials said that
that the central govern-
ment did not follow any
minimum procedure before
implementing such huge
and far-reaching changes.
The new recruitment
process should have started
somewhere as a pilot pro-
ject. The government
should have consulted the
interested youth, serving
jawans and officers, and
the general public, before
implementing the scheme.
Most of the soldiers in the
country come from peasant
families.

AIIMS ED Dr Ajay Singh takes responsibility with positive aim

STAFF REPORTER M BHOPAL

n becoming the
O Executive Director of
AIIMS Bhopal, Dr

Ajay Singh, Director, Post
Graduate Institute of Child
Health (Child PGI) has said
to take over the responsibil-
ity of the new institute with
a positive aim. He says that
priority will be given to work
on excellent education by
making the center a super
specialty hospital.

There will be a special
emphasis on improving and
smooth functioning of emer-
gency services. Priority will
be given to the studies and
research work of the stu-
dents. There will also be an
emphasis on improving
patient care, hospital ser-
vices including graduation,
post-graduation and MBBS
studies.

On the matter of opening
of centers of serious dis-
eases including staff center in
AIIMS, he said that the facil-
ities which are not there in
Madhya Pradesh, they will be
developed. Cooperation with
reputed universities of for-
eign countries will be
enhanced. With this,

§24 WEST CENTRAL RAILWAY
Open Tender, Electrical (Const.) Branch
NIT No.: JBP/LCIT/2022/02
The Dy. Chief Electrical Engineer
(Construction), West Central Railway,
Jabalpur for and on behalf of President
of India invites E-Tenders from the
reputed and experienced contractors
having valid ‘A’ class Electrical License
(in the name of Firm or with one of the
partner or in his own name if sole
proprietor) issued by any state Gowt.
through On-Line for the following
works. Manual offers are not allowed
against this tender, and any such
manual offer received shall be ignored.
NIT No.: JBP/LC/T/2022/02 dt :
22.06.2022, Name of work with
location: Design, Modification,
Supply, Erection, Testing and
Commissioning of 25 KV, AC 50 Hz
single phase OHE electrification of
ROR of NTPC siding including other
associated OHE works at Branjh in
JBP division WCR., Approx cost of
the work (in 3): ¥ 3,10,56,821/-, Cost
of tender form: Nil, Address of the
office:Dy. CEE/(Construction)/
Jabalpur, West Central Railway G-
floor, CPD-RE building. Opposite MP
Tourism office JBP-482001, Earnest
money (In 3: T 3,05,300/-,
Completion period: 9 months, Date &
Time for submission of tender:
15.07.2022 (Up to 15.00 hrs.), Date &
Time for opening of tender:
16.07.2022 (at 15:30 hrs.). Note:
Complete details of tender document
available on the Railway website
http:/lireps.gov.in and also placed

on notice boards.
Dy. Chief Electrical Engg. (Const.)
West Central Railway, Jabalpur
IR 1w &,
HD U T &1

research will be pubhshed at
international level and talents
will get a place. New research
will be beneficial in the
health sector.

On the experience of
Child PGI in Noida, he said
that while working as
Director in Child PGI, he
worked with a positive aim.
Along with this, many facil-
ities have also increased in
the hospital. AIIMS Bhopal
will be a bigger institution
than Child PGI.

There will be challenges
too, although the opportu-
nity to work will also
increase. In such a situation,
the challenges will be worked

out. Work will be done to
establish the institute in the
best institute through service,
management and education.

In AIIIMS there are only
about 875 beds which were
to be 960 beds two years ago.
Patients are suffering due to
insufficient beds. Also, 305
posts of faculty are sanc-
tioned but only 210 are
working. Due to this many
departments are not func-
tioning properly.

If there are some, then
their capacity is less. Patients
coming from outside are not
able to get treatment on the
day of registration, they have
to wait.

FORM - A PUBLIC ANNOUNCEMENT

(Under Regulation & of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
M/S. SAGAR AUTOTECH PRIVATE LIMITED
RELEVANT PARTICULARS

1 | Name of corporate debtor

Sagar Autotech Private Limited

2 | Date ofincorporation of corporate debtor

25/08/2009

3 | Authority under which corporate
debtor is incorporated / registered

Registrar of Companies - Gwalior

4 | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U50500MP2009PTC022313

5 | Address of the registered office and
principal office (if any) of corporate deblor

Registered Office : 189, Maida Mill Road,
Jinsi Square, Bhopal, Madhya Pradesh-462008

6 | Insolvency commencement date
in respect of corporate debtor

23rd June, 2022 (Order uploaded on NCLT
website on 24th, June, 2022)

7 | Estimated date of closure of
insolvency resolution process

19th December, 2022

8 | Name and registration number of the
insolvency professional acting as
interim resolution professional.

Name : Keyur Jagdishbhal Shah
Reg. No.:
IBBI/IPA-002/IP-ND0244/2017-18/10729

9 | Address and e-mail of the
interim resolution professional,
as registered with the Board

Email ID : cs.keyurshah@gmail.com

keyur@keyurjshah.com Address : 1007,
Sun Avenue One, Bhudarpura, Aycjannagar,
Manekbaug, Ahmedabad, Gujarat -380015

10| Address and e-mail to be
used for correspondence with the
interim resolution professional.

Email ID : cirp.sagarauto@gmail.com
Address : 1007, Sun Avenue One,
Bhudarpura Ayolannagar Manekbaug
Ahmedabad, Gujarat - 380 015

11 | Last date for submission of claims

07th July, 2022

12 | Classes of credilors, if any, under clause (b)
of sub-section (64) of section 21, ascertzined
by the interim resolution professional

Will be identified on verification of
books of accounts

13 | Names of Insolvency Professionals identified
to act as Authorised Representative of creditors
ina class (Three names for each class)

Not Applicable at present

14 | (a) Relevant Forms and
(b) Details of authorized
representative available at:

a) Web fink:
hitps:/iwww.ibbi.gov.inhome/downloads
b) Not applicable

on NCLT website on 24th, June, 2022)

address mentioned against entry No. 10.

Place : Ahmedabad

Notice is hereby given that the National Company Law Tribunal, Indore Bench has ordered
the commencement of a corporale insolvency resolution process of the Sagar Autotech
Private Limited on 23rd June, 2022 vide order no. (MP) CP(IB) 42 of 2020 (Order uploaded

The creditors of Sagar Autotech Private Limited, are hereby called upon to submit their
claims with proof on or before 07th July, 2022 to the interim resolution professional at the

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate
its choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.

IP Keyur Jagdishbhai Shah
Date : 24th June, 2022 [nterim Resolution Professional of Sagar Autotech Private Limited
IP Registration No: IBBI/IPA-002/IP-N00244/2017-18/10729
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